117 Written Answers

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) (a) and (b) Generally,
services of Board Level officers are not
retained beyond the age of superannuation
except in rare and exceptional cases.

(c) to (e) Seven (7) Board Level
Officers are to retire during 1996 from
different PSUs under the Ministry of Steel.
Interest of the companies would determine
whether extension would be granted to any
of them.

Achievements in Organic Farming

944. SHRI SURINDER KUMAR
SINGLA: Will the Minister of
AGRICULTURE be pleased to state:

(a) the achievements of the country
during the last three years in the area of
organic farming;

(b) the steps being taken to encourage
organic farming:

(c)the cost effectiveness of organic
farming vis-a-vis the normal one; and

(d)whether organic farming is getting
more popular?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MOHD. AYUB KHAN): (a) and (b)
Keeping in view the increasing price of
agro-chemicals, their effects on eco-system
and beneficial effects of organic manures on
soil and crop production, the Government is
encouraging integrated nutrients and pest
management  by. implementing the
following schemes: (i) Scheme on balanced
and integrated use of fertilisers (ii)
Development of fertiliser use in low
consumption areas (iii) National Project on
Development and use of bio-fertilisers (iv)
Integrated pest management implementation
programme.

The Indian Council of Agricultural
Research has promoted the organic
approach to farming through several All
India coordinated Research Projects, such
as, on (i) .Biological Nitrogen Fixation (ii)
Microbial Decomposition of crop Residues
& City Wastes (iii) Soil Test Crop
Response (iv) Project Directorate of
Cropping System Research and (v) Long
Term Fertiliser Experiments, etc.
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(c)Conjuctive use of organics and
chemical fertiliser is more cost effective in
improving crop productivity than either of
them alone.

(d) Importance or organic approach to
farming is increasingly being realised.
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Allocation of funds for rural development

946. SHRI THENNALA
BALAKRISHNA PILLAL  Will the
Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state;
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(a)the funds utilised in the rural
devlopment sector during last year; and

(b)State-wise details of the funds
allocated and utilised for the purpose so
far?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (DEPARTMENT OF
RURAL DEVELOPMENT (SHRI
UTTAMBHAI H. PATEL): (a) and (b)
Integrated Rural Development Programme
(IRDP), Jawahar Rozgar Yojana (JRY) and
Accelerated Rural Water Supply
Programme (ARWSP) are major rural
development programmes undertaken by
the Centre in various States. A Statement
showing funds allocated and utilized during
1994-95 in respect of the above
programmes is given in the Annexure [See
Appendix 176, Annexure No. 40]
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Constructions of Houses under Weaker
Section's Housing Scheme

948. SHRI T VENKATRAM REDDY:
SHRI G. PRATHAPA REDDY:

Will the Minister of WELFARE be
plcasd to state:

(a)what was the target set for
construction of houses under the Weaker
Sections' Housing Scheme during the
current financial year in the country State-
wise;

(b)the number of Houses constructed so
far. State-wise; and

(c)when the Central Government
propose to complete the constructions to
achieve the target?

THE MINISTER OF WELFARE
(SHRI SITARAM KESRI): (a) and (b) A
statement is attached. (See below)

(c) The Scheme of Housing for
Economically Weaker Section of the
society is a State Plan Scheme. The funds
are earmarked by the respective States/UTs
from their own plan resources toachieve
the targets, keeping in view their needs and
priorities.

Statement

The Status o f the targets and
achievements for the Current Financial
Year - 1995-96.

S. States/UTs Target Perce
No. mem tage
1 2 3 4 5
1. Andhra Pradesh 25000 25623 102
2. Assam 2028 491 24
3. Bihar 500 192 38
4. Goa 100 0 0
5. Gujarat 4800 736 15
6. Haryana 300 21 7
7. Himachal 30 . 0 0
8. Jammu & 10 11 110
9. Karnataka 2380 3348 141
10. Kerala 13000 21293 164
11. Madhya 4000 1983 50
12. Maharashtra 1500 0 0
13. Manipur 125 0 0
14 Meghalaya 0 0 0
15. Mizoram 100 0 0
16. Orissa 500 392 78
17. Punjab 500 254 51
18. Rajasthan 1000 401 40
19. Sikkim 100 75 75




